GOVERNMENT OF INDIA
HEAVY INDUSTRIES AND PUBLIC ENTERPRISES
LOK SABHA

UNSTARRED QUESTION NO:2694
ANSWERED ON:12.12.2005

REVIVAL OF HINDUSTAN CABLES LTD.
Chakraborty Shri Ajay

Will the Minister of HEAVY INDUSTRIES AND PUBLIC ENTERPRISES be pleased to state:

(a) whether the Government is actively considering to revive the Hindustan Cables Ltd. (HCL);

(b) if so, the details thereof;

(c) whether the Government has taken any step to protect the interests of the employees who might get affected due to revival;
(d) if so, the details thereof; and

(e) the likely time by which the revival process would be completed?

Answer

MINISTER OF STATE (NDEPENDENT CHARGE) OF THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES
AND MINISTER OF STATE (INDEPENDENT CHARGE) OF THE MINISTRY OF WATER RESOURCES (SHRI SONTOSH MOHAN
DEV)

(a) to (e): Hindustan Cables Ltd. (HCL) was referred to the BIFR in 2002. The Operating Agency appointed by the BIFR has since
submitted a report on restructuring of HCL. Subsequently studies by IIT Kharagpur and Tata Consultancy Services (TCS) have also
been conducted.

A proposal regarding the future of HCL has been prepared on the basis of all the above mentioned reports and has been placed
before the Board for Reconstruction of Public Sector Enterprises (BRPSE). The recommendation of the BRPSE is awaited. The
Government will take a decision on the future of HCL after the recommendations of the BRPSE are available. However, interest of the
employees of the company will be protected as per extant laws and relevant instructions on the subject.
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